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A Hindi Cell hag been functioning for
some {imwe past #n the Directorate
General of Shipping for the purpose
of translaiing varlouys rules and regu-
lations under the Merchant Shipping
Act from English to Hindi, Bo far,
12 sets of rules and 36 forms have
been {ranslated from English to
Hindi.

Behaviour of Private Bus Operators
under D.T.C, Operatien

44p KUMARI KAMLA KUMARI:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) wheither Government porpose
to cancel the licences of all the pri-
vate Bug Operators under DT.C.
Operation, as they never eare for
passengers, and

(b) 1f not, the reasons therefor and
the aclion being taken to control
them?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND

TRANSPORT (SHRI H M TRI-
VEDI): (a) No, Sir.
(b) According to the terms and

conditione of the Agreement entered
into with the owners of private buses.
they are required to abide by the
instruclions and orders issued by the
Corporation regarding the operation
of these buses. When any irregulmi-
ty like non-picking up of passengers
and not slopping buses or stopping
these at places other than bus stops .$
repurted, action 1s taken against the
concerned bus owners ag per lerms
ang conditions of the Agreement en-
tered inlo with them by the Manage-
meny of the Corporation.
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Visit by Expert Team from Europe
to Select Sites for Shipbuilding ¥Yards

451. DR. RANEN SEN: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to stale

(a) whether any eapert f2am hum
Europe has visited variou; parts uf
India recently to find out swlable
sites for building shupy.aads 1in Indig;
and

(b) whether any repoit has been
subrmutied by them, if s0, the b.oad
outlines thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI 11 M. TRI-
VEDI): (a) As per agreements en-
tereq into by the Government of India
with three foreign comsultants from
Europe, expert teams of these con-
sultants have recently visited the siles
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recommended by the Techno-Econo-
mic Working Group set up to evaluate
the various sites proposed by State
‘Governments,

(b) No, Bir, The reports from all
the three consultants are expected by
the end of Feburary, 1975.

Sending of plasma abroad by some
agencies of Bombay

452. DR, SARDISH ROY: Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state:

(a) whether the Government are
aware that some agencies in Bombay
are clandestinely sending plasma
abroad; and

(b) if =0, the steps taken against
those agencies?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K M.
ISHAQUE): (a) The Government are
not aware of any such clandestine
transaction.

(b) The question doecs not arisc
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Visit by Shah of Iran to India

454. SHRI MUHAMMED SHERIFF:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state the
nature and ouicome talks held bget-
ween the Prime Minister of India and
the Shah of Iran who visited New
Delhi in October, 1974?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AF-
FAIRS (SHRI BIPINPAL DAS):
The Shahanshsh of Iran visited 'India
from October 2 to 4, 1074, During this
vigit the Shahanshah and the Prime
Minister of India exchanged views
on a number of international fssues
of mutual interest gnd on bilateral
mattera. The two leaders also re-
viewed and expressed satisfaction at





